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in Manipur during the period from 
1st January 1961 to 30th April, 1962;

(b) the number of cases in which 
Government Officers were involved;

(c) the value of the goods seized;
(d) the value of goods confiscated; 

and
(e) action taken against the smug­

glers?
The Minister of Finance (Shri 

Morarji Desai): (a) During the 
period from 1st January, 1961 to 30th 
April, 1962 179 cases of smuggling of 
goods from Burma were detected by 

^Customs officers in Manipur.
(b) Government officers were in­

volved in 3 cases-
(c) The value of the goods seized 

was Rs. 56,193.

(d) The value of the goods confis­
cated was Rs. 23,623.

(e) Penalties and fines were im-
2 posed on the offenders and the goods 
' Were also confiscated absolutely In 
jaany cases.

Scheduled Tribes

1509. Shri Satyanarayana: Will the 
Minister of Home Affairs be pleased

?to state how many persons from
• scheduled tribes have been appointed 
in Class IV and Class I services of

• Central Government in the year
1961-62?

The Minister of State in the Minis­
try of Home Affairs (Shri Datar): 
The information is being collected. 

. A statement will be laid on the Table 
of the House when the information 
becomes available.

/Special LA.S. Examination for S. Cs. 
S. Ts.

1510. Shri Satyanarayana: Will the 
Minister of Home Affairs be pleased
to state:

(a) Whether Government are con­
sidering the question of holding a

special examination for recruitment 
to the Indian Administrative Service 
for Scheduled Castes and Tribes: and

(b) if so, the probable date on 
which the examination is likely to be 
held and the number of candidate* 
to be recruited?

The Minister of State in the Minis, 
try of Home Affairs (Shri Datar)
(a) No.

(b) Does not arise.

Income-tax Assessees

1511. Dr. Ranen Sen: Will the Min­
ister of Finance be pleased to state:

(a) the number of income-tax 
assessees and the amount of total 
assessed income in each income-tax 
circle during the years 1950-51, 1955­
56 ahd 1960-61;

(b) the number of income-tax
assessees whose yearly income is (i) 
upto Rs. 5000 and (ii) Rs. 5 lakhs and 
above in each income-tax circle dur­
ing the years 1950-51, 1955-56 and
1960-61; and

(c) the total amount of assessed 
income of the assessees having year­
ly income upto rupee five thousand 
and rupees five lakhs and above in 
each income-tax circle during the 
years 1950-51, 1955-56 and 1960-61?

The Minister of Finance (Shri 
Morarji Desai): (a) to (c). The re­
quired information is being collected 
and will be laid on the Table of the 
House as early as possible.

Value aiid Production of Industrial 
Machinery

1512. Dr. Ranen Sen: Will the
Minister of Steel and Heavy Indus­
tries be pleased to state:

(a) the total value of industrial 
machinery produced in India during 
the years 1950-51, 1955-56 and 1960-61; 
and ,




